NATIONAL COMPANY LAW TRIBUNAL
- AHMEDABAD BENCH
AHMEDABAD

Co. Appeal No. 35/252(3)/NCLT/AHM/2018

Name of the Company: Ketankumar Patel
' (Symwell Pharmaceuticals Pvt Ltd)
V/s.
ROC, Gujarat.

Section of the Companies Act:  Section 252(3) of the Companies Act, 2013
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ORDER

PCS Mr. Jignesh Shah is present for the Appellant. None present for the ROC.

On the request of the appellant, the time 1s granted to file proper amended appeal.

List the matteron 11.05.2018.
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Dated this the 18th day of April, 2018.



